For information of Nationalized banks

SUPREME COURT OF INDIA

CASH & ACCOUNTS-II

This is for information that the following fixed deposits, maturing during the pernod

01.04.2016 to 15.04.2016 will be available to nationalized banks

for the period indicated agains

each of them. Nationalised banks are invited to offer highest rate of interest for (nese deposits

| srl. |FDR Amount | Maturity date Period for further
\ No. renewal
{ 1 \Rs.4,51,877/— + interest 3.4.2016 wq—fﬁJm Yt-dr S
2 Rs.60,36,076/— + interest. 642—01(: - ”-;.‘)‘1 days N
3 |Rs.9.86,200/- + interest 8.4.2016 Onc Year
4 Rs.15,00,000/— + interest 8_4_2(r)11(;”_m_ S T‘nx muﬁlhg |
1 5 {Rs.28,42,504/-— + interest 8.4.2016 i_()nc \Zd; _ -
| 6 |Rs.147.86,648/~ + interest 8.4.2016 T Oneyear
|7 |RS.140,49,530.80ps. + interest 11.4.2016 SixMonths
( 8 \ Rs.2,50,19,359/- + interest 11.4.2016 | One Year T
| 9 |Rs.1623455/~ + interest 12.04.2016 o1days
[ 10 ‘RS.I,SO,SSII— + interest 12.4.2016 Six month |
|11 |Rs.12,51,113/- + interest 15.4.2016 One year ;
|12 [Rs6,18,114.49ps. + interest 15.4.2016 | Six months ;

Dated: 17.03.2016

(P.g.N. MURTHY)
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Supreme Court of India
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